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Bill No. 27 of 2024.

THE ATAL MEDICAL AND RESEARCH UNIVERSITY, HIMACHAL PRADESH
(AMENDMENT) BILL, 2024

(As INTRODUCED IN THE LEGISLATIVE ASSEMBLY)



A

BILL

further to amend the Atal Medical and Research University, Himachal Pradesh Act, 2017
(Act No.11 of 2017).

BE it enacted by the Legidative Assembly of Himachal Pradesh in the Seventy-fifth Y ear of
the Republic of Indiaas follows.—

1. Short title—This Act may be called the Atal Medical and Research University,
Himachal Pradesh (Amendment) Act, 2024.

2. Substitution of section 32— For section 32 of the Ata Medical and Research
University, Himachal Pradesh Act, 2017, the following shall be substituted, namely:—

“32. The Finance Committee—The Finance Committee shall be headed by the
Secretary (Finance) to the Government. Its congtitution, the term of office of its
members other than ex-officio members shall be such, as may be prescribed by the
statutes. All financial and service matters relating to service conditions of employees
of the University including creation, upgradation or filling up of the posts, framing of
recruitment and promotion rules, revision of pay and allowances shall first be placed
before the Finance Committee. The Finance Committee shall  submit its
recommendations on such matters to the Government for consideration and approval.”.

STATEMENT OF OBJECTS AND REASONS

The Atal Medical and Research University, Himacha Pradesh Act, 2017 (Act No.11 of
2017) was enacted to establish a University to improve and standardize health education in the field
of teaching, learning and evaluation system, to promote and carry out research in various
disciplines of Health Sciences, to provide latest healthcare facilities and health education etc.

The State Government provides financial help to the University in the form of Grant-in-
Aid to facilitate its various research and allied activities in the field of Health Education. However,
despite having rendered financial assistance to the University, it has been noticed that there is
hardly any constructive role for the democratically elected Government to play in the functioning
of the University. Therefore, with a view to have a say in the functioning of the University for
overall betterment, the proposed Bill seeks to substitute section 32 of the Act ibid. thereby making
the provisions with respect to the Finance Committee headed by the Secretary (Finance) to the
Government. The Committee so constituted shall be responsible for supervision and management
of financial and service matters of the University and submit thereof its recommendations on any
matter relating thereto, to the Government for its approval.



ThisBill seeksto achieve the aforesaid objectives.

(SUKHVINDER SINGH SUKHU)
Chief Minister.

FINANCIAL MEMORANDUM
-NIL-

MEMORANDUM REGARDING DELEGATED LEGISLATION

Clause 2 of the Bill seeks to empower the Board of Management to make statutes for
carrying out the purposes of this Act. The proposed delegation of power is essential and normal in
character.
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